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THE GAUHATI HIGH COURT AT GUWAHATI 
(HIGH COURT OF ASSAM: NAGALAND: MEGHALAYA: 

MANIPUR: TRIPURA: MIZORAM AND ARUNACHAL PRADESH) 

N O T I F I C A T I O N 

Dated Guwahati, the 21
st
 September, 2011 

 

No. HC. XI/05/2010/869/RC# # # # In exercise of the powers conferred under 

Article 229 of the Constitution of India, Hon’ble the Chief Justice of the Gauhati 

High Court [High Court of Assam, Nagaland, Meghalaya, Manipur, Tripura, 

Mizoram and Arunachal Pradesh] is pleased to make the following amendments in 

Schedule-1 of the Gauhati High Court Rules, 1967 [hereinafter called the Gauhati 

High Court Services (Appointment, Condition of Services and Conduct) 

(Amendment) Rules 2011], regarding PAY AND CADRE OF HIGH COURT 

SERVICE AND POSTS, in Category III and IV, respectively. 

 

1. Short title and commencement:- 

 

(I) These rules may be called “the Gauhati High Court 

(Amendment) Rules, 2011. 

(II) They shall come into effect from the date of issue of the 

Amendment Notification. 

 

2. (I)  In amending the SCHEDULE-1 [PAY AND CADRE OF 

HIGH COURT SERVICE AND POSTS] in Category III, 

pertaining to NON-MINISTERIAL ESTABLISHMENT 

CLASS III (C), the posts of ‘Barkandaz’ and ‘Xerox 

Machine Operator’, shall be inserted and be placed at Sl. 

No. IV & V, thereto, respectively, after the post of 

Electrician at Sl. No. III. 

 

 (II)  In amending the SCHEDULE-1 [PAY AND CADRE OF 

HIGH COURT SERVICE AND POSTS] in Category IV, 

pertaining to HIGH COURT SUBORDINATE SERVICE 

(CLASS-IV), the post of ‘Barkandaz’ in Sl. No. I and the 

post of ‘Xerox Machine Operator’ in Sl. No. V, stands 

deleted. 

 

  After above amendment, the category of posts in Class-III (C) and Class-

IV, in the Gauhati High Court (ACC) Rules’ 1967, shall stand serially, as follows:- 

 

 

 

Contd…… 

 

 

 

 

 

Category of 

Posts 

Title of Posts No. of Posts 

sanctioned 

Scale of Pay 

III. NON-MINISTERIAL ESTABLISHMENT CLASS III (C) 

I. Telex Operator As exists As exists 

II. Record Arranger -do- -do- 

III. Electrician -do- -do- 

IV. Barkandaz -do- -do- 

V. Xerox Machine Operator -do- -do- 

IV. HIGH COURT SUBORDINATE SERVICE (CLASS-IV) 
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By Order, etc. 

Sd/- P.K. Saikia 

REGISTRAR GENERAL 

 

Memo No. HC. XI/05/2010/869-890/RC Dated 21.09.2011  

 

I. Cook Grade-I As exists As exists 

II. Duftary -do- -do- 

III. Jamadar -do- -do- 

IV. Head Mali -do- -do- 

V. Attender* -do- -do- 

VI. Cook -do- -do- 

VII. Darwan -do- -do- 

VIII. Mali -do- -do- 

IX. Farash -do- -do- 

X. Pumpman -do- -do- 

XI. Room Bearer -do- -do- 

XII. Sweeper -do- -do- 


